FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR
STEELEXPERT INDUSTRIES (INDORE) PRIVATE LIMITED
[FORMERLY KNOWN AS STEELEXPERT INDUSTRIES (INDORE) LIMITED]
OPERATING IN BUSINESS OF MANUFACTURERS, PRODUCERS,

PROCESSORS, FABRICATORS AND DEALERS OF IRON AND STEEL

CASTINGS
AT
7, HATHI PALA ROAD, JUNI INDORE, INDORE (M.P.) 452001

(Under sub—regulatioﬁ (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.
1. | Name of the corporate debtor along | Steelexpert Industries (Indore) Private
with PAN & CIN/ LLP No. Limited
[formerly known as  Steelexpert
Industries (Indore) Limited]
PAN: AAJCS1908H
CIN: U02710MP2005PTC017806
[formerly U02710MP2005PLC017806]
2. | Address of the registered office Registered office: 7, Hathi Pala Road,
Juni Indore, Indore (M.P.) 452001
3. | URL of website Not available
4. | Details of place where majority of | 7, Hathi Pala Road, Juni Indore, Indore
fixed assets are located (M.P.) 452001
5. |Installed capacity of main | The CD isnot in operation.
products/ services
6. |Quantity and value of main | As per last available audited financial
products/ services sold in last | statements for FY 2023-24, total revenue
financial year from operations was INR 1,92,860.
7. | Number of employeces/ workmen | Not Known
8. | Further details including last | The financial statements and other details
available financial statements (with | of the CD can be obtained by sending an
schedules) of two years, lists of | email at cirp.steelexpert@gmail.com.
creditors are available at URL: List of creditors is available on the
website of IBBL:
https:/ /ibbi.gov.in/claims/claim-
process/U02710MP2005PTC017806
9. | Eligibility for resolution applicants | Eligibility ~criteria is mentioned in
under section 25(2)(h) of the Code | detailed Expression of Interest document
is available at URL; which can be obtained by sending an
email at cirp.steelexpert@gmail.com
10. | Last date for receipt of expression | 20/02/2026
of interest ..
11. | Date of issue of provisional list of | 02/03/2026

prospective resolution applicants

IBBI/IPA-001/
IP-P-02907/
2024-2025/




Last date for submission of | 07,/03/2026

12.
objections to provisional list
13. | Date of issue of final list of | 17/03/2026
prospective resolution applicants
14. | Date of issue of information |22/03/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of |21/04/2026
) resolution plans
16. | Process email id to submit | cirp.steelexpert@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s | The financials of the Corporate Debtor
registration status as MSME suggest that it falls under the category of
MSME as per the notification dated
21/03/2025. However, the exact details of
the registration is yet not available with
the RP. o
o
Maheshwari
Hition Professional
Steelexpert Industries (Indore) Private Limited
[formerly known as Steelexpert Industries (Indore) Limited]
Reg. No.: IBBI/IPA-001/IP-P-02907/2024-2025/14460
Date: 04/02/2026 AFA Certificate No.: AA1/14460/02/311226/108747

Place: Indore (valid upto 31.12.2026)
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Court denies
Abu Salem
emergency
parole to
visit native
place

IANS
MUMBAI

I 1 The Bombay
r_* High Court on
"" o Tuesday refused
to grant emerg-
ency parole to
. ' gangster Abu
Salem to visit his native place in
Azamgarh district of Uttar
Pradesh, after he declined to
bear the cost of security and
travel arrangements, esti-
mated at around Rs 17 lakh.

The court had earlier made
it clear that if Salem wished to
avail parole, he would have to
pay the entire expenditure, in-
cluding police escort and se-
curity logistics, given the
sensitivity surrounding his
movement.

During Tuesday’s hearing,
Salem’s counsel submitted that
the estimated cost exceeded Rs
17 lakh and described the
amount as “exorbitant”. He ar-
gued that Salem, who has been
incarcerated for nearly 25
years, was not in a financial
position to pay such a large
sum.

However, the court declined
to accept the argument. The
judge noted that the conditions
imposed were necessary in
view of security concerns and
could not be relaxed.

Salem’s lawyer contended
that his client could afford to
pay only up to Rs 1 lakh. He
also pointed out that Salem
had earlier been allowed to
visit his native place at the time
of his mother’s death, when no
such charges were levied.

The emergency parole plea
was filed following the death of
Salem’s elder brother, Abu
Hakim Ansari, who passed
away on November 14, 2025.

WEST CENTRAL RAILWAY

Sr. DSTE/CO/Kota for and on
behalf of President of Union of
India invites e-tenders against
Tender No. KOTA/SNT/SIG/
2025/45. Due date to open
mentioned below in table. Manual
offers are not allowed against this
tender and any such manual offer
received shall be ignored:- Tender
No.: KOTA/SNT/S1G/2025/45,
Name of work: Enhancing safety
by replacing defective/worn-out
TLJBs, Track leads, point
insulations, ground connections,
Location boxes & foundations,
Signal assemblies & foundations
including trenching, laying of
cables, terminations etc. in the
section of ADSTE/BTE on Kota
Division, Approx. Cost of the
work: ¥ 1,26,62,856.35, Bid
Security value: ¥ 2,13,300.00,
Last Date & Time of submission
and opening of tender: 15:00
Hrs. on Date 23.02.2026. Note:
The Tenders can be viewed at
website www.ireps.gov.in. The
tenderer/ bidders must have class
Il Digital signature certificate &
must be registered on IREPS
portal. Only registered tenderer/
bidders can participate in e-
tendering. Also should have valid
GSTIN. (Sd)
Sr. Div. Sig. & Tele. Engg. (Coord.)
WCR, KOTA Division
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CISTRO TELELINK LIMITED
CIN: L19201MP1992PLC006925
Registered Office: 206, Airen Heights, AB Road, Indore, Indore, Madhya Pradesh, India, 452010
Tel No.: 0731-2555022; Fax No.: 0731-2555722
Email ID: cistrotelelink@gmail.com Website: www.cistrotelelink.com
IN THE NATIONAL COMPANY LAW TRIBUNAL, INDORE BENCH
Petition No: CP No. 4 (MP) of 2025
(An Application filed under Section 66 and other applicable Provisions of the Companies Act,
2013 and the NCLT (Procedure for Reduction of Share Capital of Company) Rules, 2016)
IN THE MATTER OF THE REDUCTION IN SHARE CAPITAL OF
CISTRO TELELINK LIMITED
Cistro Telelink Limited,
CIN: L19201MP1992PLC006925
Having its registered office at: 206, Airen Heights,
AB Road, Madhya Pradesh, India, 452010 ... Applicant Company

APPROVAL OF REDUCTION IN SHARE CAPITAL BY THE INDORE BENCH OF THE
HON'BLE NATIONAL COMPANY LAW TRIBUNAL AND NOTICE OF REGISTRATION OF
MINUTES THEREOF.

Notice is hereby given that by an order dated 21.01.2026, passed by National Company Law
Tribunal, Bench at Indore (“NCLT") the aforesaid company petition was made absolute and the
minutes of reduction of capital, were approved.

The Form of minutes approved as per the order dated January 21, 2026 of the Hon'ble NCLT,
Indore Bench are as under:

Form of Minutes
"The issued, subscribed and paid-up share capital of Cistro Telelink Limited is INR 3,08,05,800
(Indian Rupees Three Crores Eight Lakhs Five Thousand Eight Hundred Only) divided into
3,08,05,800 (Three Crores Eight Lakhs Five Thousand Eight Hundred) Equity Shares of INR 1/-
(Indian Rupee One Only) each fully paid-up reduced from the existing INR 5,13,43,000 (Indian
Rupees Five Crores Thirteen Lakhs Forty Three Thousand Only) divided into 5,13,43,000 (Five
Crores Thirteen Lakhs Forty Three Thousand) Equity Shares of INR 1/- (Indian Rupees One

Only) each." For Cistro Telelink LimiSted
Date: February 04, 2026 Arun Kumar Sharma
Place: Indore Director (DIN: 00369461)

VARIOUS WORKS

WI/623/NIT/1. Date : 29/01/2026. The Divisional Railway Manager (W A) Ratlam invites
*Open Tender* through e-tender on website www.ireps.gov.in the details are as
under-

E-Tender No. & Name of Work Approx. EMD
Value ¥ [
1. RTM-2025-26-139. Chanderia-Dhoswas section - | 2,34,09,347.19 |2,67,100

Improvement of water supply and drainage facility in staff quarters (COR, SMP,
GRF & NBH Rly Colony).

2. RTM-2025-26-140. Nimach - Mandsor section - | 1,30,49,858.15 |2,15,300

Improvement to SSE/P.WAY/Nimach office, depot and store including electrical
work.

3. RTM-2025-26-172. Dr Ambedkar Nagar (DADN) - | 4,47,69,420.29 I 3,73,900

Providing 20 units Type Il quarters in lieu of dilapidated quarters (T/190 Ato N. =
14 No., T/193 A to F. - 06 No) including electrical work.

4. RTM-2025-26-173. Ratlam Division - Providing | 4,51,08,038.26 [3,75,600

Type Il quarter at Ajnod - 12 No. and Palia - 08 No (Total 20 Nos.) including electric
work.

5. RTM-2025-26-174. Nimbahera- Replacement of | 2,28,76,170.64 |2,64,400

type Il staff Quarters (10 Nos) against dilapidated quarter no. G-33 A to H- 8 Nos. &
T/16 Ato B - 2 Nos. (Total 10 Nos.) including electrical work.

6. RTM-2025-26-175. CNA-RTM Section - Supply of l 54,55,440.64 I 1,09,100

CHENNAI

The CBI arrested a stenographer
of the Income Tax Department
while demanding and accepting
abribe of Rs 1.50 lakh for nullify-
ing a matter related to Rs 19 lakh
dues of a taxpayer, an official said
on Tuesday.

nation

Indore, Wednesday, February 4, 2026

Abhinandan Singh, sten-
ographer,  Non-Corporate
Ward-Income Tax Depart-
ment, Chennai, was arrested
on Monday and produced in a
Special CBI Court on Tuesday.
The Special CBI Court sent
Abhinandan Singh to judicial
custody after the CBI in-

9

CBlarrests IT clerk while taking bribe of Rs 1.50L

formed the court that it did
not need to question him in its
custody, as of now. Searches
were also conducted at the resi-
dential premises of the accused
after he was arrested in a trap.
The searches led to the recovery
of incriminating documents, the
CBI said. IANS

TYGE®"

HOME FINANCE

You the below mentioned Borrowers, C

I ified

potable drinking water through tanker at Various stations, LC gates and gang
chawils for 02 years.

7. RTM-2025-26-176. Berach - Provision of full | 1,26,11,336.07 |2,13,100

length 2nd loop line with simultaneous reception facility at Berach cabin.

8. RTM-2025-26-177. 1. Chittaurgarh - Provision of l 33,37,98,534.58] 18,19,000

Ballast less track at PF Line no. 2 (DN ML), PF line no. 4 (Common Loop line) and
PF no. 5 ( UP Loop line) and 2. Ujjain station - Provision of Ballastless track on PF
No. 1 (DN main), PF no. 3/4 (loop), PF no. 5 (Loop) & PF no. 6 (loop) line.

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266

Branch Office: Aditya Birla Housing Finance Limited -1St Floor, Grover Plaza,
Anand Nagar, Main Road, Infront Of Shi, Khandwa-450001

9. RTM-2025-26-179. 1. Rajendra Nagar - Provision | 17,46,63,526.01 | 10,23,300

of stabling line at in connection with SIMHASTHA 2028 & 2. Lekoda Upgradation
of existing “D” class to “B” class in connection with Simhastha 2028 including
electrical work.

1. ABHFL: Authorized Officer - Shubham Gupta - 8818818195
2. Auction Service Provider (ASP): - M/S e-Procurement Technologies Pvt. Ltd.
(AuctionTiger) Mr. Ram Sharma - Contact No. 8000023297 & 9265562819

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Inmovable Asset(s) under the Securitization and Re-
construction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
provision to rule 8(6) and rule 9(1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described immovable properties mortgaged/charged to the
Aditya Birla Housing Finance Limited/Secured Creditor, the possession of which has been
taken by the Authorized Officer of Aditya Birla Housing Finance Limited/Secured Creditor,
will be put to sale by auction on “As is where is”, “As is what is”, and “Whatever there
is” on 25-02-2026, for recovery of INR. 580348.74/- (Rupees Five Lakhs Eighty
Thousand Three Hundred Forty Eight and Paise Seventy Four Only Only) and fur-
ther interest and other expenses thereon till the date of realization, due to Aditya Birla
Housing Finance Limited/Secured Creditor from the Borrowers namely ARUN KHATIK
& DURGA VERMA & MANGILAL SONKAR
The reserve price will be INR 400000/- (Rupees Four Lakhs Only) and the Earnest
Money Deposit (EMD) will be INR 40000/- (Rupees Forty Thousand Only). The last
date of EMD deposit is 24-02-2026. The date for inspection of the said property is fixed
on 23-02-2026 between 11:00 am to 04:00 pm.

DESCRIPTION OF IMMOVABLE PROPERTY
All That Piece And Parcel Of Plot No. 6/1 Paiki Part Of West Side Area Admeasuring
41.82 Sq. Mtrs., Whose Khasra No. 126, Situated At Village: Jaimalpura, P.H.No. 52,
Tehsil: Barwaha, District: Khargone, Madhya Pradesh-451115 And Bounded As: East:
House Of Mishrilal S/O Ghisalal West: Aam Rasta North: House Of Sunitabai Mangilal
South: House Of Lokraj Ramkishan.
For detailed terms and conditions of the sale, please refer to the link provided in

Date:- 04.02.2026 Sd/- Authorized Officer

Aditya Birla Housing Finance Limited

Place: KHANDWA

10. RTM-2025-26-180. Providing and fixing Single | 55,71,467.20 | 1,11,400

Piece Spring Inserted Reusable Size Nut for Size M-27 Lock Nut M 027 for hook
bolt under DEN North RTM Jurisdiction.

11. RTM-2025-26-181. Chanderia - Ratlam | 62,07,081.57 | 1,24,200

Fatehabad section - Pre & post tamping track measurement survey using Timble
Gedo Vorsys trolley System in the jurisdiction of Divisional Engineer (North) Ratlam.

12. RTM-2025-26-182. Ratlam Division - | 52,45,620.57 | 1,04,900

Improvement/ repair to GRP Thana / Barrack at (7 stations - DahodS, MGN, COR,
UJN, SEH, IND & DADN).

Approx Quantity : For Sr.no. - 1,2, 3,4,5,6,7,8,9, 10, 11 & 12 - As per tender
schedule. Cost of Tender FormZ : ForSr.no.-1,2,3,4,5,6,7,8,9,10, 11 & 12- Nil.
Completion Period : For Sr.no.-1,2,5,7,10,11 & 12 - 12 Months. For Sr.no.-3,4 &
9 - 18 Months. For Sr. no. - 6 & 8 - 24 Months. Date of uploading on website : For Sr.
no.-1,2,3,4,5,6,7,8,9,10, 11 & 12-29.01.2026. Date of Opening & time at: For
Sr.no.-1&6-20.02.2026. For Sr.no.-2,9 & 12 -24.02.2026. For Sr.no.-3,4 &5 -
02.03.2026. For Sr. no. - 7 - 06.03.2026. For Sr. no. - 8, 10 & 11 - 27.02.2026. « Detailed
tender notice, eligibility criteria and terms and conditions are available at Website :
www.ireps.gov.in. SNP-440

Aditya Birla Housing Finance Limited/Secured Creditor's website i.e. https://home- SL RELEVANT PARTICULARS
finance.adityabirlacapital.com/properties-for-auction-under-sarfaesi-act or 1. | Name of the Corporate Debtor Steelexpert Industries (Indore) Private
https://sarfaesi.auctiontiger.net along with PAN/CIN/ LLP No. Limited

SATYA SHYAM TRADING LTD.
CIN : L51102MP1984PLC002664
Regd. Office : 110, Siyaganj, INDORE-452 007 (M.P) Ph.: 0731-2533410, 2533602
E-mail : shyamsaty@rediffmail.com, Website : www.satyashyam.com
Extract from the Un-audited Financial Results

for the Quarter Ended December 31, 2025
(X in Lacs except EPS)

Like us on; : I3 facebook.comWesternRly | Follow us on: £4 x.com/WesternRly

OR
INVITATION FOR EXPRESSION OF INTEREST FOR
STEELEXPERT INDUSTRIES (INDORE) PRIVATE LIMITED
[FORMERLY KNOWN AS STEELEXPERT INDUSTRIES (INDORE) LIMITED]
OPERATING IN BUSINESS OF MANUFACTURERS, PRODUCERS, PROCESSORS,

FABRICATORS AND DEALERS OF IRON AND STEEL CASTINGS
AT 7, HATHI PALA ROAD, JUNI INDORE, INDORE (M.P.) 452001
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

[formerly known as Steelexpert Industries
(Indore) Limited]

PAN: AAJCS1908H

CIN: U02710MP2005PTC017806

[formerly U02710MP2005PLC017806]
Registered office: 7, Hathi Pala Road,

Juni Indore, Indore (M.P.) 452001

2. | Address of the Registered Office

3. | URL of website Not available
4. | Details of the place where the 7, Hathi Pala Road, Juni Indore, Indore (M.P.)
majority of fixed assets are located 452001

5. | Installed capacity of main The CD is not in operation.

products/services

Loan Account No /

Tyger Home Finance Private Limited

Registered Office : Shikhar, Nr. Mithakhali Circle, Navrangpura, Ahmedabad-380009, Gujarat, India
Corporate Office : One BKC, C-Wing, 1004/5, 10th Floor, Bandra Kurla Complex, Bandra (East),

Mumbai 400 051. Maharashtra, India.
CIN: U65999GJ2017PTC098960, Website : www.tygerhomefinance.in

DEMAND NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

-borrower(s) / Guarantor have availed loan/s facility(ies) have availed loan/s facility(ies)
from Tyger Home Finance Private Limted (formerly Known as M/s. Adani Housing Finance Pvt Ltd vide Certificate of
Incorporation dated 6th June 2024, issued by the Office of the Registrar of Companies, Ministry of Corporate Affairs, herein
after refer to ‘THFPL’) by mortgaging your immovable properties (Securities). Consequent to your defaults your loans were
C 1 as non-performing assets. Tyger Home Finance Private Limted for the recovery of the outstanding dues, issued
demand notice under Section 13(2) of The Securitization and Reconstruction of Financial Asset and Enforcement of Security
Interest Act, 2002 (the Act), the contents of which are being published herewith as per Section 13(2) of the Act read with rule 3(1)
of the Security Interest (Enforcement) Rules, 2002

Mortgage Property Address

Demand Notice

Name of the Borrower / Date /
Co-Borrower/ Guarantor/ O/s Amount /
Ols Date
1 8080HL001147321 / All that piece and parcel of One House bearing Panchayat Regd. No.405, 30-Jan-26 /
Vinod Girdhari / P H No. 32, Situated at Village Karamdi Tehsil & Dist - Ratlam Madhya Rs. 572277/-
Anita Bai Makavana Pradesh Total Area 450 Sq.Ft. Which is bounded as under :- East- H/O As On Date
Dashrath West- H/O Heeralal North- Agri Land South- Road. 30-Jan-26
2 808HLL001087368/ All that piece and parcel of the property bearing Plot on part of Land 30-Jan-26/
Ravi Shyamlal / Survey No. 295/3/2 Peki Situated at Ward No.03, Mohalla- Mali Mohalla, Rs. 2100168/-
Meena Ravi Village Runji Goutampura, Old P.H.No. 05, New P.H.No. 12, Tehsil As On Date
Dapalpur, Dist. Indore. Total Area- 104.55 Sq.Mtr. Which is bounded as 30-Jan-26
under - East- Land of Mr. Mohanlal Patidar West- 20 Ft. Left by Seller
North- Plot of Mr. Durgalal Teli South- Remaining Land of Seller

Place :Madhya Pradesh
Date :04.02.2026

You the Borrower/s and Co-borrowers/Guarantor are therefore called upon to make payment of the above mentioned demanded
amount with further interest as mentioned herein above in full within 60 days of this notice failing which the undersigned shall
be constrained to take action under the act to enforce the above-mentioned securities. Your attention is invited to provisions of
sub-section (8) of section 13 of the act by virtue of which you are at liberty to redeem the secured asset within period stipulated
in the aforesaid provision. Please note that as per section 13(13) of the said act, you are restrained from transferring the above-
referred securities by way of sale, lease or otherwise without our consent.

For Tyger Home Finance Pvt. Ltd.
Sd/- Authorised Officer

'A SCHEDULED COMMERCIAL BANK
As the loan account became NPA therefore the Authorized officer under section 13(2) of “The Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002” had issued 60 days demand notice to
the Borrowers/Co-borrowers/Mortgagers/Guarantors (collectively referred as “Borrowers”) as given in the table.
According to the notice if the borrowers do not deposit the entire amount within 60 days, the amount will be recovered from

the secured creditor.

Name of the Borrower/ Co-Borrower /
Mortgagor / Guarantor / Loan A/c No.

AU SMALL FINANCE BANK LIMITED

A SCHEDULED COMMERCIAL BANK
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

auction of the mortgage properties/secured assets as given below. Therefore you the borrowers are informed to deposit
the entire loan amount along with future interest and expenses within 60 days from the date of demand notice, otherwise
under the provisions of 13(4) and 14 of the said Act, the Authorized officer is free to take possession for sale of the

mortgage properties/secured assets as given below.
Borrowers to note that after receipt of this notice, in terms of Section 13(13) of the Act, 2002, you are prohibited and

restrained from transferring any of the secured assets by way of sale, lease or otherwise, without prior written consent of

Borrowers attention are attracted towards Section 13(8) r/'w Rule 3(5) of The Security Interest (Enforcement) Rules, 2002
Act that the borrowers shall be entitled to redeem their secured asset upon the payment of the complete outstanding dues
as mentioned below before the publication of auction notice, which thereafter shall cease to exist.

Date and Amount of Demand
Notice Under Sec. 13(2)

Description of
Mortgaged Property

Bai (Co-Borrower)

(Loan A/C No.) L9001060121546471, Ramu
Nath (Borrower), Lakhan Nath (Co-Borrower),
Ramesh Ji Nath (Co-Borrower), Smt.Daakhi

12-Dec-25 Rs. 5,96,210/-
Rs. Five Lakh Ninety-Six
Thousand Two Hundred Ten
Only As On 11-Dec-25

Property Situated At- Gram Panchayat Wn 17 Phn
09 Gp Dhamniya Jhanjharwada Neemuch,Dist-
Neemuch,Madhya Pradesh Admeasuring 410

Sqyds

(Loan A/C No.) L9001060830471164 &

L9001060123621222, Bhawar Lal Meghwal

12-Dec-25 Rs. 1,45,563/-
Rs. One Lakh Forty-Five

Property Situated At- Gram Panchayat Hn 61, Wn
03, Phn 40, Vil Madawada Th Jawad,Dist-

Regulations, 2015. (2) The above financial results are prepared in compliance with Indian
Accounting Standards ("IND-AS") as notified under Section 133 of the Companies Act, 2013
("the Act") [Companies (Indian Accounting Standards) Rules, 2015] as amended. (3) Balances
for the quarter ended December 31, 2025 and Quarter ended September 30, 2025 represents
balances as per the audited Balance Sheet for the year ended March 31, 2026 and balances for the
quarter December 31, 2025 represents balances as per the audited Balance Sheet for the year
ended March 31, 2025 as required by SEBI (Listing and Other Disclosure Requirements)
Regulations, 2015. (4) Depreciation on fixed assets is provided on Straight Line Method as per the
estimated remaining useful life of assets. (5) Previous period figures have been regrouped/
reclassified wherever necessary to confirm to this period classification.

For and on behalf of Board of Directors of

Satya Shyam Trading Limited
Sd/-
Shiv Prasad Agarwal (Chairman)
DIN: 00545387

Date : 03.02.2026
Place : INDORE

resolution plans

16.| Process email id to submit
Expression of Interest

17. | Details of the Corporate Debtor’s
registration status as MSME

cirp.steelexpert@gmail.com

The financials of the Corporate Debtor
suggest that it falls under the category of
MSME as per the notification dated
21/03/2025. However, the exact details of
the registration is yet not available with

the RP.

Date: 04/02/2026
Place: Indore

Sd/-
Anuj Maheshwari

Resolution Professional

t Industries (Indore) Private Limited
[formerly known as Steelexpert Industries (Indore) Limited]

Reg. No.: IBBI/IPA-001/IP-P-02907/2024-2025/14460

AFA Certificate No.: AA1/14460/02/311226/108747 (valid upto 31.12.2026)

Steal

HINDUJA LEYLAND FINANCE LIMITED

Corporate Office: 27 A, Developed Industrial Estate, Guindy, Chennai - 600032. CIN: U65993MH2008PLC384221.
Branch Office: 1st, Floor 101- B, NRK Business Park, Near mangal city, Vijay Nagar, Indore (M.P.) - 452010

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to HINDUJA LEYLAND
FINANCE LTD (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under
section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As iswhere is”, “As iswhat is”, and “Whatever there is” basis on 10-03-2026 through E-Auction. Itis hereby informed to General public that we are going to conduct public
through E-Auction platform provided at the website: www.auctionfocus.in. For detailed T&Cs of sale, please refer to link provided in HLF/Secured Creditor’s website i.e. www. hindujaleylandfinance.com

E-AUCTION - SALE NOTICE

Sale of secured immovable asset
under SARFAESI Act

1. Date and time

Borrower)

s Quarter Ended 9 Months Ended | Year Ended 6. S:)Z’Lt:t);;";‘;r‘fcliz gglr;?r:qhe :tsai):r:]lea:ttsaf‘sif\:)foiggidtfzi)rt]:Inrgs(Ienue (Borrower), Sm.t.Kam.:han Bai Meghwal (Co- | Thousand Five Hundred Sixty- Neemuch, Madhya Pradesh Admeasuring
. Particulars 31.12.2025]30.09.2025] 31.12.2024|31.12.2025] 31.12.2024| 31.03.2025 last financial vear from operations was INR 1.92.860. Borrower), Ravi Joshi (Gaurantor) Three Only & Rs. 1,99,499/- 102.11 Sqyds
No. ast financial yea om operations was ,92, Rs. One Lakh Ninety-N
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 7. Number of employees/workmen Not Known Tsh- ne :F ";19 Y:j ";e
1 | Revenue from Operations |1,290.98 [1,058.85 | 1276.75 | 3232.98 | 3430.14 | 4161.03 8. | Further details including last The financial statements and other details lousand Four Hundre
2 | Profit before Tax & available financial statements (with | of the CD can be obtained by sending an Ninety-Nine Only As On
Exceptional Items (11.28) 14.21 9.96 2363 .91 24.62 schedules) of two years, lists of email at cirp.steelexpert@gmail.com. 11-Dec-25
- creditors are available at URL: List of creditors is available on the website (Loan A/C No.) L9001060126428530, 12-Dec25 Rs.4,62,142/- | Property Situated At - Lsn 290, Phn 19, Village-
3| Profit after Tax from of IBBI : https://ibbi.gov.in/claims/claim-
Continued Operations (5.97) 3.89 15.29 18.62 26.31 19.64 rocess. UO2%10MP.20C;5PTCO:L7806 Gok.harallal Gurjar (Borrower), Smt.Babu Bai Rs. Four Lakh Sixty-Two Khedi, Tehsil - Manasa, Dist - Neemuch, Madhya
4 | Other Comprehensive 9. | Eligibility for resolution applicants Eligibility criteria is mentioned in detailed Gurjar (Co-Borrower), Dinesh (Gaurantor) Thousand One Hundred Forty, Pradesh Admeasuring 2242 Sq Ft
Income (Net of Taxes) 3147| (1.75)| (4.84) 7.73 117 (2.94) under section 25(2)(h) of the Code | Expression of Interest document which can Two Only As On 11-Dec-25
5 | Total Comprehensive is available at : be obtained by sending an email at (Loan A/C No.) L9001060125365824, 15-Dec-25 Rs. 8,29,286/- Property Situated At - House No 30, Ph No 39,
Income for the year (2.80) 215] 1045| 2635| 2748| 16.70 o T e i ;'(')p-gtzeez'gxng”@gma”-c"m Vikram Singh Chouhan (Borrower), Rs. Eight Lakh Twenty-Nine Ward No. 13, Village- Belari, Tehsil & Dist -
6 | Equity Share Capital 318.81| 318.81| 318.81 | 318.81| 318.81| 318.81 ’ o?isnte?eZtO receipt of expression /02/ Smt.Krishna Bai Chouhan (Co-Borrower) Thousand Two Hundred Neemuch, Madhya Pradesh Admeasuring 4290
7 |Reserves (as per last 11.| Date of issue of the provisional list | 02/03/2026 Eighty-Six Only As On SqFt
Audited Balance Sheet) | 62066 | 626.63| 665.75 | 620.66| 665.75| 602.04 of prospective resolution applicants 11-Dec-25
8 |Earnings Per Share (EPS) 12.[ Last date of submission of 07/03/2026 (Loan A/C No.) L9001060127851569, 15-Dec-25 Rs.543,227/- |  Property Situated At- Lsn 5531, Phn 39, Gram
(fOf.COfan'”Q operations) 3 ngeCt'?f‘s to thfe E“’f‘,"s'??al I'?t TTIO5S Jeevan Singh Sisodiya (Borrower), Bhopal Rs. Five Lakh Forty-Three Panchayat Chhayn, District- Neemuch, Madhya
B?SIC . (0.19) 0.12 0.48 0.58 0.83 0.62 | Date o |§sue oft e. ina Is.t 0 /03/ Singh Sisodiya (Co-Borrower), Smt.Mohan Thousand Two Hundred Pradesh Admeasuring 5382 Square Feet
Diluted : (0.19) 0.12 0.48 0.58 0.83 0.62 prospective resolution applicants . .
14.| Date of issue of information 22/03/2026 Bai Sisodiya (Co-Borrower), Bhanwar Singh Twenty-Seven Only As On
Nol:gst: ((111) The abol;/esrfstultts fo'& tzet Qua;ttehr egded 31st December, iOZSd. which havtaj l:jegn memorandum, evaluation matrix, (Co-Borrower) 11-Dec-25
Subjected to review by Statutory Auditors of the Lompany were reviewed and recommended by and request for resolution plans to (Loan A/C No.) L9001070824601483, 18-Dec-25 Rs. 3,50,552/- Property Situated At - Phn 56, House No 102,
the Audit Committee and subsequently approved by the Board of Directors at its meeting held on prospective resolution applicants Kailashchandr (B SmtRaiu Bai (Co-| Rs. Three Lakh Fifty Th d vill Nai N Tehsik- M DI
03.02.2026, in terms of Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) 15, Last date for submission of 21/04/2026 ailashchandr (Borrower), Smt.Raju Bai (Co-| Rs. Three Lakh Fifty Thousan illage- Nai Nanor, Tehsil- Manasa, Distt -

Five Hundred Fifty-Two Only
As On 11-Dec-25

Neemuch, Madhya Pradesh, 458116

Admeasuring 560 Sqft

Borrower)

(Loan A/C No.) L9001060127861571, Labh
Chand Dhakad (Borrower), Smt.Basantibai
Dhakad (Co-Borrower), Naveen Kumar (Co-

18-Dec-25 Rs. 20,15,597/-
Rs. Twenty Lakh Fifteen
Thousand Five Hundred
Ninety-Seven Only As On

17-Dec-25

Property Situted At Phn 23, Land Survey No. 155
, Vill - Dabdakalan , Th - Singoli ,
Madhya Pradesh Admeasuring 280 Sq.Mtr

Dist- Neemuch ,

Rajput (Co-Borrower), Rajendara Singh
Rajput (Co-Borrower)

(Loan A/C No.) L9001060118791570, Gajraj
Singh Rajput (Borrower), Waktawar Singh

12-Dec-25 Rs. 8,50,268/-
Rs. Eight Lakh Fifty Thousand
Two Hundred Sixty-Eight Only

As On 11-Dec-25

Property Situated At- Gram Panchayat H No 120,

W No 02, P H No 02, 120, Village Barkheda Dev

Dungri The Malhargarh,Dist- Mandsaur, Madhya
Pradesh, Admeasuring 2800 sqft

(Loan A/C No.) L9001060124066289,
Virendra Singh Shaktawat (Borrower),

Smt.Narayan Kunvar (Co-Borrower)

Smt.Jyoti Kuwar Shaktawat (Co-Borrower),

12-Dec-25 Rs. 4,35,609/-
Rs. Four Lakh Thirty-Five
Thousand Six Hundred Nine
Only As On 11-Dec-25

Property Situated At- Freehold - Municipal Limit
Metro And Urban Shaktawali Gali Mandsaur
Sitamau ,Dist-Mandsaur,Madhya Pradesh
Admeasuring 189.8 Sqyds

(Loan A/C No.) L9001060126957822 &

Borrower), Vikram Singh (Guarantor)

L9001060839306267, Ram Singh Sondhiya
(Borrower), Smt.Sugan Bai Sondhiya (Co-

12-Dec-25 Rs. 4,55,298/-
Rs. Four Lakh Fifty-Five
Thousand Two Hundred

Ninety-Eight Only &

Rs. 5,30,713/- Rs. Five Lakh
Thirty Thousand Seven
Hundred Thirteen Only As On
11-Dec-25

Property Situated At- P H No 50, Ward No 7,
Village Avna Kachriya, Tehsil Malhargarh, Dist-
Mandsaur, Madhya Pradesh, Admeasuring 98.84

Sq Mtr

Loan A/C No.) L9001060121488542,
ukesh Kumar Farkya (Borrower),
Smt.Shanti Bai (Co-Borrower)

15-Dec-25 Rs. 4,61,706/-
Rs. Four Lakh Sixty-One
Thousand Seven Hundred Six
Only As On 11-Dec-25

Property Situated At - Survey No 278/2, Ph No 14,
Tehsil- Garoth, Dist - Mandsaur, Madhya Pradesh

Admeasuring 1000 Sq Ft

1. Reserve Price

2. Earnest Money Deposit (EMD)
(10% of RP).

3. Bid Incremental
Amount

of Auction
2. Last Date of
Submission EMD
3. Date & time of
property Inspection

2. Mr. Uday Arora
(Co-Borrower),

3. Mrs. Sharda Arora
(Co-Borrower)

Rupees & Eighteen Paise Only/-)
for CRIDIN00O77 &
Rs.92,88,836.63 (Ninety-Two
Lakhs Eighty-Eight Thousand

Demand Notice g m':ii':'g:::_
Account No. Name of Date and B) Outstanding Balance as Description
Borrower, Co- Borrower Outstanding per Redemption Notice of Property
Amount C) Possession date

Account No :- Notice date: 30/05/2019 A) Redemption Notice Date: | All That Piece and Parcel of Land Plot No. 1
CRIDIN00077 & Total Dues: 17-11-2025. and 185, Scheme No.91, Indore (M.P.) land
CRNGNG00718 Rs.17,79,56,110.18 (Seventeen | B) Outstanding Balance as | admeasuring 122.50 Sq. Meter and 72 Sg.
1. /s Arora Traders | Crores Seventy-Nine Lakhs Fifty- per Redemption Notice: | Meter, and construction thereon existing and
(Borrower), Six Thousand One Hundred Ten Rs.17,24,32,089.56 future. Plot No. 01 Bounded On East by - 10

(Rupees Seventeen Crore
Twenty-Four Lakhs Thirty-
Two Thousand Eighty-Nine
and Fifty-Six Paise Only) as

Scheme No.91,

Eight Hundred Thirty-Six Rupees on 01/11/2025 Plot No. 01 Scheme No.91, West by - 9 M
& Sixty-Three Paise Only) for C) Possession: Physical Wide Road, North by - qut .NO' 184 Scheme
CRNGNGO00718 as on 27/01/2026 30/10/2025 No.91, South by - Malwa Zinig Factory

M Wide Road Parking, West by - Plot No. 185
North by - Plot No. 02
Scheme No.91, South by - Malwa Zinig
Factory Plot No. 185 Bounded On East by -

Reserve Price Fixed
Rs.5,76,58,638.5 (Rupees Five
Crore Seventy-Six Lakhs Fifty-Eight
Thousand Six Hundred Thirty-Eight
& Five Paise Only)

Earnest Money Deposit (EMD):
Rs.57,65,863/- (Rupees Fifty-
Seventy Lakhs Sixty-Five Thousand
Eight Hundred & Sixty-Thee Only)
Bid Incremental Amount:
Rs.1,00,000/-

(Rupees One Lakh Only

Date and time of
Auction:- 10/03/2026
at (1 PM to 2 PM)
Last Date of
Submission EMD with
KYC 09-03-2026
Before 5 PM
Date & time of
property Inspection:
08-03-2026
Before 5 PM.

and paid by the successful bidder.

Date : 04-02-2026
Place: Indore

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests
and satisfy himself/herself/itself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained

The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) M/s. AUCTION
FOCUS PVT.LTD. Contact number - 90166 41848 Email id - support@auctionfocus.in. Contact Person - Mrs. Shraddha, Please note that Prospective bidders may avail online training on e-auction from them only.
Theintending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of NEFT/RTGS /DD in the account of “HINDUJA LEYLAND FINANCE LTD”, Bank- Kotak Mahindra Bank.
Account No-3011253960 and IFSC Code- KKBK0000462, having its branch at Anna Salai. drawn on any nationalized or scheduled Bank on or before 09-03-2026 and register their name at
https://www.auctionfocus.inand get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to
get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Branch office 1st, Floor 101- B, NRK Business Park, Near mangal city, Vijay Nagar, Indore (M.P.) - 452010
Authorised Officer Mr. Kirtiraj Deshmukh on Mobile no. 7208001876 e-mail ID kirtyraj.d@hindujaleylandfinance.com & Collection Manager Mr. Anil Sharma on Mobile no. 9826075642 e-mail 1D
anilsharma.20549@hindujaleylandfinance.com For further details on terms and conditions please visit https://www.auctionfocus.in & www.hindujaleylandfinance.com to take part in e-auction.

Hinduja Leyl

Authorised Officer
and Finance Limited

Loan A/C No.) L9001060127724909 &
1.9001060836534837, Gopal Jadav
Borrower), Smt.Kantabai (Co-Borrower),
Karulal (Co-Borrower), Ashok Darji
Guarantor)

15-Dec-25 Rs. 2,20,881/-
Rs. Two Lakh Twenty
Thousand Eight Hundred
Eighty-One Only & Rs.
1,81,686/- Rs. One Lakh
Eighty-One Thousand Six
Hundred Eighty-Six Only
As On 11-Dec-25

Property Situated At- Khasra No 292, Ph No 52,
Gram Panchayat Khajurianag, Sitamau, Dist-
Mandsaur, Madhya Pradesh, Admeasuring 500

Sqft.

Loan A/C No.) L9001060137175867, Gokul
Singh Chouhan (Borrower), Smt.Guddi Bai
Chouhan (Co-Borrower), Sanjay Singh
Guarantor)

15-Dec-25 Rs. 4,25,012/-
Rs. Four Lakh Twenty-Five
Thousand Twelve Only As On
11-Dec-25

Property Situated At - Ph No 44, Ward No 15, Vill-
Garoth, Dist- Mandsaur, Madhya Pradesh

Admeasuring 5000 Sqft

Loan A/C No.) L9001060838946175,
Pushkarlal Kumawat (Borrower), Smt.Balu
Bai Kumawat (Co-Borrower), Samrath
Anjana (Guarantor)

16-Dec-25 Rs. 9,56,733/-
Rs. Nine Lakh Fifty-Six
Thousand Seven Hundred
Thirty-Three Only As On
11-Dec-25

Property Situated At - Khasra No 474, House No
293, Ph No 33, Village Babrecha, Daloda, District -
Mandsaur, Madhya Pradesh, Admeasuring 576

Square Feet

Loan A/C No.) L9001060129443755, Bakil
Banjara (Borrower), Smt.Lata Bai Banjara
Co-Borrower), Jugraj Singh Chandravat
Guarantor)

16-Dec-25 Rs. 2,41,172/-
Rs. Two Lakh Forty-One
Thousand One Hundred
Seventy-Two Only As On

11-Dec-25

Property Situated At - Khasra No 1084, Ph No 16,
Motipura, Village - Sitamau, Distt - Mandsaur,
Madhya Pradesh, 458558, Admeasuring 1140

Sqft

Loan A/C No.) L9001060141575110,
Laxman Singh (Borrower), Smt.Mamtesh
Kunwar (Co-Borrower), Govind Singh
Sondhiya (Co-Borrower)

16-Dec-25 Rs. 10,19,046/-
Rs. Ten Lakh Nineteen
Thousand Forty-Six Only As
On 11-Dec-25

Property Situated At - Saral No 01, Village Garda,
Ph No 18 Ward No. 18, Shamgarh, Dist -
Mandsaur, Madhya Pradesh, Admeasuring 4048

Sq Ft

Loan A/C No.) L9001060143552931,
Pushpraj Singh Sisodiya (Borrower),
Pashrath Singh Sisodiya (Co-Borrower),
[Smt.Guddi Kunvar (Co-Borrower),
Satyanarayan Bhil (Guarantor)

16-Dec-25 Rs. 6,77,890/-
Rs. Six Lakh Seventy-Seven
Thousand Eight Hundred
Ninety Only As On 11-Dec-25

Property Situated At- House Panji No 59, Guideline
Ph No 00133, Gram Panchayat Semliyakaji,
District- Mandsaur,Madhya Pradesh Admeasuring

540 Square Feet

Date : 03/02/2026

Place : Neemuch/Mandsaur, MP

Authorised Officer AU Small Finance Bank Limited




3oId-1acT¥ f51en

AR 4 TN 2026 '\
Id d¢ feR W
Ioor,fg | - % i ¥ o @ 30 A ¥ ugT gt ¢ | AR F dR
_ gt S A 5 e W gﬁﬂﬁwmﬂﬁmﬁewﬁﬂ' B
'R0 : TGN ST T@T 2 | 7 A I ToRgR H ey : H 39r- ﬁ%ﬂﬁaﬁﬁ?m@ a1 gfergendt 243??“%#&1@@11%{
AT HiX H TG o STEOT IRT HY T % I YU i kY € HEThIl  HiGT % YSTRAl AR TG AR % |
HTafeal ® WAl fba oTE gfer 3 enfifer Torell i QRN T AR ‘ & WA F AT A A THIOT SSF HY GREM AT TTe[d HA, T
et (o) | i foreretc e Ui SR Al | ferdi STreeRar s & R | - Y YT F ST AR H R At IR, I AT # WRan oiR Wiy wfatafeRy
feenere efercre @ e 3ot @ AT @RI offet SeoE ¢ ol GR-d % e 7 8 <@ A ‘ﬁé T A &I U W AR A ARG B bl AT gferd i 37 Wi Heceqol
dlCen o FARE SIS 0 GETe e df aediin. | fogee gfig 3 <rerd s or Al 1 e oy : [ % - WS e SR
o a1 ST & o e o egen 1 100% I TR E | WA h g % onyEor Wieq . ¢ a@ﬁwﬁwﬁ‘%ﬁ—mw TR
UG 2, IR T e R it B o7 T IR TR S 1T e o R 4 st ) o et 21 e wiedt ¥ g o
e @ 3Nt & & 3 fadw arf @ Suafel st deat . a . e A ;
o R vy v ool R 2| T I R A 6 T D _- 50 § & 30 wf & fers A T o W R, T o
| e e e ToTe) e A B e | ST S R o T ot e & - . . @ﬁqﬁf,mwﬁqwﬁtﬁ@,aﬁmum
B o T 0 gt 21 3 e e e ¢ FeSt +ft wrerer M W At gon ol T ? et gfer TIAM HIR, TGN ¥R HETed A IR S
3T Wlere, g e et el o et @ 3 fedl § ol FUC Ahd I R fag o1 | TEThTel T & &% HA9 50 YeEd WHfd & gaifueiEl % 9y 98@
OO 0501 el & afataeal ol giford fobel efcel & FeAIS % SIg A BT geen e W | HeRl H GREN Skl SAREM ST Y i Y G % Geie § washal
e o ST 37 MRt aiurer a2l &4 30 3o TR e @ B T & | ST HEThIS ht R ’ AT T @ 2| T Tk gfere T % e fu
i1 = I A e R el s T

ilenm AT

03

fée, 3ifore feferet, et feeraral, Fefiar dieet, HoTy .

gafore, dter eet, Weel Uictere, gelet Uctere, fe
ferenfeen, enfdeet coich, aider defe, aiuiet Jurera feemelf

a foRi aloe 21

SIR[AATS ¥ UTH 3Mdel U2 e
1 W FRImeul @ & feicer fgu

zﬂésﬂlﬁuasmamﬁmmmﬂmuﬁaﬁﬁmaamu@m
ﬁqﬁu!mﬁmﬁw

EI'I'{[‘IHIE' ﬁ 105 3nﬂaa T ﬁmﬁ'ﬁ‘;ﬁ“g

W g3 Yelarg amm?aﬁajﬁﬁmwﬂgg

vefciel (fof0) | etdee PrRfer & 3ot Herciae @l RabiRAL U A

SRS R O )| e GRleE spg & % (aW welta fqwm o

eiace st fien fire va vdto f onfered sharea @ SRR =Rt faw)

3I0CH! P ol U7 e @ et U fobel| TG % IR U ST

STOToTaTs & 105 3Mdcet Il &0 foreTapent aigel frardt Yera uft T e 3

3deall @1 dlich T &l 3ufderd fdotefter ifeiepfea & A fear fof e & wWaa & ‘ : 9

forerenr wedren g Ud Au Jndeel o Fo efieT S e W=l 6 SER WA F WfkAT AU O W R A W R fergaré 1 < & et
TRy el & oo wefta fdona vl ol FoCRT ferererr % e drenurh oY B dediereR SwoM fid 1 ewah W wEd oiR THEuA WA
fooe o et o ey owtae o ol ey o o1 o WY o B HROE F Fw Ul T weR Sfaw wRAE % AW Rwoam
90 3fce1 G0 et of T @GS AN oy % e off Forarerg @ W S ¥ T W qedie S R e ot de
w&gﬁwmmﬁgggmﬁﬂam FeTd w1 Y A R S @1 e o wiarerd ufq Wi =rehe 3 evaed fean fon i A &
B I 8 S R 0T oy o ot T Y 3 o e o e 3R wg o g
B e T L R B gobl g | Froiagy frerdt siakfide T e gRT 9 Wie &t 3 &M o A9 S%TeR X & 91
10 33 b o ol diee @l st gead | ST (T ToitE SR ST BN ST R for R uRaR % feka R &) St OERT oW

et of 3Tdeet fean| rfarel aq 3 5 vd U 3§ ol
forcforer fosenm arerr 131acep 2aer fua aattenet forarel 197

T § et § o W T I
ARIRT STy Frrare SR firar

Sl et T & T off | W
Y EETEE! i T ¥ | G

Aeel caw o 3micel e b o 30 i ol eqfar. Stavid &1 T 21 forEer Wiy T oMo fEm R S@e % IR TR HeldeX vwed
2 7T 2 1 R o GO e 3 B O o SSeedUd YHIOT U U W Uel gaers ol TR e Mper v wdiew srciafiE o formt
2 Bictol B fordi UeTs elat & eul 31ded ®if o B ok SHIROT 7 qeh ST oleX ool HHelRY 310 W & Tl & sl 3 off emaeH w®
e P U 281 2 30ce of €del Ud Tel b el 00 ST et o @, Fore B Fogfes SRt hEen o W TAe® Rl AR
FTUT UINUT @b fofo 3nfefeh wereral e 3dce fear|

dIdl HETdhId @) Hib Ue 3nenfed

0w Bl Bl B I+

Yaerd, (fr) | 39
et fREM hedmr Te
Hfy forepr gt Hiem fie
P J SR I
FRITTER 11 SHad | 11
Wl aF o1 7 FuE
FHEw a¥ 2026 & A
EIRCIE I EISERERIES )
T &1 o $fv w6 dag

GUR i SR FhI Dl G
formEE @ &

wammﬁauaﬂamﬁaﬂaﬁ
119 ol & &waT 31Tl e e8 2
TpeUrel euieel e @dieal el
foTeTeneTT oTel Elol UPeeaT &Il I
#ce TS UG e [eel Fehe i
TG ¢l I Wefel ol | ufeal
1 3R 2 feb 35 fael d qge
5 ECRI aRT & 30 e el
TeTeel Jeicht SoTeen3l Ue &llel olel
¢ vEI 8| @ o geae e
2Nl 1 8gfg Cal dell 3IUal
a3l o ety forercpent @t mefem
T 3520 & 8 enfefen 3rdcet fasen
|

R

Ik I foraiur e,
% aie § Fuehl B BN

] Ebs[ O‘IHCDHI i1 gl

UcldH &I Ul ol fibcarn

Jootat,foTul | @ Ffoi US Scecedlc Buel gds el aerdiel
TETHIA UE o1fth U 3MeNfdd UeTder T US T allell 216€ o difcel ot
fiseatren arenm | $@ &gy o fibeat forcerd o aTed of gamwn fdb Ufdrg
3iforetar gsita siter Ue fheamu oot & < arses JNfcee wkad acd
Ud 3MeTea eI of 3o fohan 21 3¢ deter axcter Aaferar, foicerm
i, rea,fdena e forenal Jifime diafeiar,ere foramal wefte oe
aen darerdtel e[ area,mef Ay, sTdtel Yol Jufeerd &1

o, el UeiGR, d% W oG
g%ﬁi‘pﬁﬁa@rm
FEl 10 (WeiEE) W sl
d W ouft W T wEw e
[Satish patidar] Teid &= & 79
S B U W el AW S
EIeR [Jagdish patidar] #15°
12 (TTeg) 1 siFgE §
oa: afesr § W QA F 9t 5
A Ul e A S e
[Jagdish patidar] siférd foram =T

TaT- 291 Grael =ites, WA, $9
W T - 452016

m{mﬂi -2/2026 firmfts (wnf T) E szsmze
i ot e ol R e vt it aw 47 mmﬂﬂmwmw . ies =) SRR, 1951 |
mﬂhﬁmd(zﬁim LELCRE ] T%ﬁ - el

?n mwﬁmnmua,?ma usz tﬁalan
o TR € | 98- S e ) e R o & R B o 2 T I g W
nﬂﬁlﬁﬂmrmmmﬂmﬁmmwmﬂﬁwmtmﬂmnﬂﬁwﬂwm
(3 20) fé1 B vt a2 AT et R 5 e < 10 <) 0 4 i~ 4 b € 34 Gl 21
o it o et & i vy mﬁmmwwmﬁm T

e e 21 W 3R v o e dRke mﬁp'imhm T g M v il
mmmmﬂwwﬁmsﬁamﬂmm g e 596/1 T 1.007 8.
alS(thi'lsmwno'r% 0 112,014 8. W cve SRR AR 21,000/ FRE |7 el o et

T &1 30 R 2.1 2026 19 R G R o 51 ¥ UG R | . . Pt

I SRR IR FRT TR

SHHIeh-8h/ET./ 1035

BRI TR Nfeid fm, Gsar

(et famtar)
Tag T TR 1 G R s @ R e i

T fedies 27/01/2026

Uo feaeile gan
oM Aell 3151
Iooid, Y | H.TIMET 5
AT W HEHH & Aqd
e AR sHrter, fsen
MR T AN kR T
IMEHE 3TE.E1.3TE He
% A | 3T FEaR
I 10 ¥ R 3
qF S AR e
%@mwmnﬁx%

T Afay & ®9 A
AYFT T & A
TR ATGE ITRT W@ |
FEHET A FHABRI GRT

qasw &1 AW gHR fyar

3RS M8l Al dlctol & Sidel « Al
éﬁﬂf@ﬁaﬂﬁhsﬁ%ﬂaﬂaﬁﬂﬂm

Tl fw eRE e
Afgenct shierst o Fafercdeni 7
T Td Stfeet TR
Theldqds ST I
fafercr &% H wh wEt
Iucfey B Wt ®I
FieeT & ok e #t
a9 T 65 aNIT gg wfeem &
Yo J o 18 fereim
ESEIRCHNIS I CIrek|
frefeamr @ duifaa
I Rl § Aoherdr WE |

Tieen /s 5 ¥ 6 TEHl
Y 39 € MS A 3 e A
TR T @ ol e sy
AR RS R,

Wiaueaud
A S
mmm%%%m&n

3R SRt &

i

TR Sifoemer g, ef.ergva
ﬁwa@lw gSiafd wel

?@r{m) 452001 &
!, fRaturmarat

WY feara siiv =i (a:‘rlfﬁ? fearer
( mﬁﬁmgig{gﬁwssq%wﬁﬁw% y

T AAJCS1908H
U02710MP2005PTC017806
[9d & U02710MP2005PLC017806]

o o R N 2. | ioflepa wrafem P
IR TeHieeR dediel St 5er, e - €9R AW URed AT STt e 1 et e
i /2331 / $22/2025 3R R : 29/01/2026 H o T, I aﬁ-—;; T, 3. JawrET 31 URL U T &
-:: 39O ::- R 01, W S, | || ISR Aayiotidabibbi
. A . e, swhasw, FHATTSAT 5. | TR STy /RaTeA T R | et st anft 4 31
| T i e e S € SR g T e f e i sew Jg, TR, T WY - 6. | foma farftr o & 39 7o et TS o gD TG AR 31/03/2024
mﬁw%.%.aﬂ%w—wﬁﬁt1za,%ﬁgsﬁ1%w.u. o qITeE wfedl F AR 452016 A : Jcl/Rarelt F 7E IR T ﬁmﬁiﬁqaﬁﬁmeﬂﬁeaﬁn@m
68 % ST A T TR HX Sk LT T ST ht [oTed T Wi feerd ofiy a8 Xl g 39 3ifon Iuae aife foxha
TR FH 1179/1 THT 2.681 THRT 4 Bl Sreiehm/Aeren e ot Afera  fomdy st for T enferT TR, oY 4 %mm%m%ww
1 1 FoRa & | ST T 3 el 3 R U frvaeicl @a w0 wfd Her € | 37a: enafed o¥, H AW T @ T R W:"ﬁwzr%‘)mm'
et ferd o 3 af frel oerr /e By simafed 1 4 el 16-02- AR AT - kil I
Wﬁhw ﬁwaﬁlﬁmmﬁx%wﬂﬁﬁwﬁwﬁﬁmwﬁfﬁéﬁzﬁ '{[GlTﬁ'TQTTITIT 8. | Qa3 offtw g faa e | S 3 facha faaor ot or aeor
" . % q1 W ¥ a8 aﬁaﬂ' Nl (SFTfT & 1Y), ATERI BT FA | cirp.steelexpert@gmail.com T $Ad
01-2026 @I W TR TH <A H G5 ¥ 0 ARGTATH FehoT Al 0230/- %wﬁaﬁrmﬁl TR a1 R URL T Qe & oI U o 5
3/2025-26 3T AR G 18RI B IR R IUTH B
m v https://ibbi.govin/claims/claim-process/
it < (CRRICED) UOR710MP2005PTCO17806

SR ferd oM TR 60 A A 1000000761/‘3:[%;7 ERCRE ’ mﬁwsﬁﬁ% m i

At ST T ARGt fFere-41 9, ECicikin , CTERS SIS, R ST & cirp.steelexpert@gmail.com T $Ha

e e 1Y PRIfcTA 9R Ulfcid o1, JREFye i il _ Senmaamd

T R TR # 9e] ’Aiw 19/02/1987 89 © 59 O[T I 20/02/2026

Wymgﬁm@qﬁwwﬁwﬁm ﬁm Eia:" . m%mm% 02/03/2026

ST TREHA T FHA: 1. A Ik FAR GO, 2 . ‘

: ST o 3. 4T A et s e 7 Faferar . -amewr i/ 2026/05 TEE, Tt 02/02/2026 B L RE S

f 11/11/2025 B9 § T UHT HE T GUREE 9§ T TR et ﬁm?f FEER @R AR http:/www.mptenders.gov.in % #rea® ¥ Ui i o | 1770372006

T S WU T el AR @USerETel BRI 99 O T IR | R Sl i S 7 o o T 7 R

W?Wﬁ&ﬁ%ﬂ;ﬁaﬁwﬁﬁﬁﬁ%@ﬁaﬁm fHiferer v SR fereRor FIEER - 74, mwﬁmﬁm 22/03/2026

T ¥ I IH 4 TR FAR GUSHed, RIeRRAR A, < SR YA

W@ﬁ%ﬁﬂﬁﬁ%ﬁq@%@amv @. | faferar T T A @ fop o | se | ffaeT e %$mmmw

W@WWWW@W*WWM‘? . -{TFQT a’?{ﬁaﬁ 15. qﬁqwmwmﬁ 21/04/2026

TIROT R ST & < A R e SRR B 3 e 7 P aiferr fefor AR ‘ _

g@fmfﬁ Wgﬁmﬁ“ﬁ@j%ﬁmgwmm 1| 2026 UAD | Tender is invited for | 2995000/~ |22500/- | 04.03.20 16| ST ST | cpsteslepert@gml.com

i il T R e 479519 1 purchase of mini Ex 17. | ofifte 3FaR @1 THEwEHS & PIINE TR o I fraRon @ ft <rerelt

IS AT A1 A [ et [ st U F defien R 1 iR 2 578 21/03/2025 BT SRGT B TAR

e~ 1. foae At feifd T wel SwesT W S W AHE cavator. MSME ST 31T & | BTeffes, Uelie<ul &1

T AT STerT TS ST AT T SR TSI S ST 2. e e o1 forqa foraror Jemee http://www.mptenders.gov.in W @ T Fehar ¢ | fferar ¥ forst o s e Retfedet Sopre &

T sfawor fem 2016, HEifua oM 2021 T 2023 & g off YRR T TG fhaT STT © O JeEe W a KEE & 1 T R T 1

e TR T SeE T R (R ST S SHER O TETI I Er:,womozs g Wﬁﬁ‘g—lﬂﬂ

T Ui e H TEIH ST SR | SWIT STTHT HriaTet bt SRt TR S ) @@Jﬁmgm

% TR Uifeteh AT SREHIY '\*i'@'ivrgsl/l PA-001/IP-P-02907/2024-2025/14450

WW ﬁ'l'l'l:l‘, gusar TRPR WSTi®: AA1/14460/02/311226/108747 (31.12.2026 Waﬂ)




